
IN THE central A0?1I NIST RaTIV £ IRISUNAL

principal bench

NEW DELHI.

OA 16,19/94

N»u Oalhi this the 13th day of February, 1997

Hon*ble Swt.Lakshrai Sua-uinathan, Wanbac (O)

Shri P.C.Wishra
Ohani Civil Service Officer
uorking as Deputy Secretary,
Urban Oevalopwent Departinant,
Gout.of NCT of Delhi.

H/o C-7/53, Safdarjung Oevglopsient Area,
New 0@lhi»110Ql6

. ... Applicant
(None for the applicant )

Vs.

• > 1. Union of India
'4^* thriiagh
I Sacretary to Govt.of India

Winistry of Home Affairs,
U.T. Section, North Slack;
Central Sactt. ,Neu Oalhi,

2. Govt.of NCT of Oalhi through
its Chiaf Secretary,
5 Shad Nath darg, 09lhi-54

3. Shri V.K.Kapoor ,IAS
formerly Chief Secretary,Oalhi Adnn.
Presently Secretary to Govt.of India
Oafence Production andSupplies,
tlinistry of Oafsncs, Neu Delhi.

(By Advocate Shri N.S. flaht a ,L aarneS*" ^Qsponaants
Sanior Counsel )
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Nona for the applicant , euen on the second

Call, It is ..seen that by ord® dated 6-.2«'f7. the
•fi/' ^

cass ua^ramain-on Board and to be taken up on 13,2,97,but

none has appeared for the applicant eusn today.

In the above circuwstances, this O.A, is dismissed

for default and non prosscution.

(Ssnt.Lak3h»i SwarBinathan)
Mmbsr (J)

sk


